
MAHARASHTRA ACT No. XXXIV OF 2025.

(First published, after having received the assent of the Governor in the 
“Maharashtra Government Gazette”, on the 14th July 2025).

An Act to authorise payment and appropriation of certain further sums from 
and out of the Consolidated Fund of the State for the services and purposes 

of the year ending on the thirty-first day of March 2026.

WHEREAS by virtue of article 204 of the Constitution of India, read with 
article 205 thereof, it is necessary to provide for the passing of an Appropriation 
Act for the appropriation of further sums from and out of the Consolidated Fund 
of the State for the services and purposes of the year ending on the thirty-first 
day of  March 2026; and for the purpose of authorising payment of the said 
sums; it is hereby enacted in the Seventy-sixth Year of the Republic of India 
as follows :—

1.  This Act may be called the Maharashtra (Second Supplemetary) 
Appropriation Act, 2025.

Short title.

भााग आठ—६५-१

RNI No. MAHENG /2009/35528

महाारााष्ट्र� शाासन रााजपत्र
असााधाारण भााग आठ

वर्षष ११, अंंक २८] सोोमवाार, जुुलैै १४, २०२५/आषााढ २३, शकेे १९४७ ]पृषृ्ठेे 22,  किं�ंमत : रुपयेे २७.००

 असााधाारण क्रमांं�क ६५

प्रााधि�कृृत प्रकााशन

महाारााष्ट्र वि�धाानमंंडळााचेे अधि�नि�यम व रााज्यपाालांं�नीी प्रख्याापि�त केेलेेलेे अध्याादेेश व केेलेेलेे  
वि�नि�यम आणि� वि�धि� व न्यााय वि�भाागााकडूून आलेेलीी वि�धेेयकेे (इंंग्रजीी अनुुवााद).

In pursuance of clause (3) of article 348 of the Constitution of India, the following translation in 
English of the Maharashtra (Second Supplementary) Appropriation Act, 2025  (Mah. Act No. XXXIV 
of 2025), is hereby published under the authority of the Governor.

By order and in the name of the Governor of Maharashtra,    

SATISH WAGHOLE,
Secretary (Legislation) to Government,

Law and Judiciary Department.

————————
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2.  From and out of the Consolidated Fund of the State, there may be paid 
and applied sums not exceeding those specified in column (4) of the Schedule 
hereto annexed amounting in aggregate to the sum of fifty seven  thousand   
five hundred nine crores, seventy lakhs, forty six thousand rupees towards 
defraying the several charges which will come in course of payment during the 
year ending on the  thirty-first day of March 2026, in respect of the services 
and purposes specified in column (2) of the Schedule.

3.  The sums authorised to be paid and applied from and out of the 
Consolidated Fund of the State by this Act shall be appropriated for the services 
and purposes expressed in the Schedule in relation to the year ending on the 
thirty-first day of March 2026.

Withdrawal  
of Rs. 

5,75,09,70,46,000 
out of the 

Consolidated 
Fund of the State 
for the Financial 
Year 2025-2026.

Appropriation.
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